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T H E  M INISTER O F D EFEN CE 
(SHR1 JA G JIV A N  R A M ): (a ) to (c). 
Facilities for the overhaul of Sukhoi-7
aircraft are being set up in India - with 
Soviet assistance. These facilities are 
expected to be ready by the m id d le  of 
1974. '

Enquiry Report about explosion in 
Kirkee Ammunition Factory

3710. SHRI P. M. MEHTA:

SHRI Y. M AYA VAN:

W ill the M inister of D EFE N C E  be 
pleased to state:

(a )  whether Government have re-
ceived the report from  the enquiry 'com-
mittee about an explosion in the amm u-
nition factory at Kirkee on the 14th 
August, 1973;

(b ) if so, the findings of the enquiry 
report; and

(c) * whether Government have accept-
ed the recommendations?

T H E  M INISTER O F STATE (D E -
FE N C E  PR O D U C TIO N ) IN THE 
M INISTRY  O F D EFE N C E  (SH RI 
V ID Y A  CHA RAN  SH U K LA ): (a ) An 
explosion had taken place in Ammuni-
tion Factory, Kirkee on August 11, 1973 
T he report o f the Enquiry has just been 
received.

(b) and (c). The report is under 
examinalion.

Uniformity in Wage Structure of Sugar 
Workers

3711. SHRI M A D H U  LIM AYE: Will 
the M inister of LABOUR be pleased to 
sta te :

( a )  whether1 Governm ent propose to 
take airy decision on bringing uniformity 
in  the wage structure o f/ sugar workers 
in  the Cooperative, Private and Public 
sectors;

(b ) whether the employees and the 
employers are being consulted; and
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(c) the outcome of these consulta-
tions?

T H E  DEPUTY M INISTER IN  
T H E  M INISTRY O F LABOUR 
(SH RI BALGOVIND V E R M A ): (a)
to (c ) . Under the recommendations of 
the Second Sugar Wage Boaid, separate 
wages were fixed for different zones but 
within each zone the wages recommended 
for workers in the Cooperative, Private and 
Public sectors are uniform. Demands 
have been made for revision of ihe 
existing wage structure and payment of 
retaining allowance. These m atters were 
discussed in a meeting with the represen-
tatives of employers and workers on the- 
27th November, 1973 and are to be dis-
cussed further on the 6th December. 
1973. '

Refugees from Indian Territory held by 
Pakistan in 1971 in Jamnur and 

Kashmir

3712. SHRI M A D H U  LIM AYE: Will 
the Minister of SUPPLY A N D  RE-
H A B ILITATIO N  be pleased to state:

(a ) the num ber o f refugees who came 
in the w ake of hostilities between Indi-t. 
and Pakistan in 1971 from  the Indian 
held territory captured by Pakistan in 
Jam m u and Kashmir;

(b) what help was given to them in . 
1972-73; and

(c) the arrangements made for their 
perm anent rehabilitation?

TH E D EPU TY  M INISTER IN  TH E 
M INISTRY  O F SUPPLY A ND  RE-
H ABILITATIO N  (SH RI G. VENKAT- 
SW AM Y): (a ) 18,422 persons.

(b ) These persons are accommodated 
in  the camps at K ishanpur and Manwal 
in Jam mu and Kashm ir where necessary 
relief facilities in the form of tented 
accommodation, cash doles, clothing, 
utensils, educational and medical facilities 
etc. and fodder allowance for  their -Tattle 
are being provided to them. The entire 
expenditure incurred on provision of 
these facilities is borne by the Central- 
Government.




